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PRIMARY DEALER'S MONTHLY REPORT Form PDR 2

Name of the Primary Dealer
Statement as at the end of : 

(Rs. in crores) Cumulative figures 
SECTION A - SECURITES MARKETS TURNOVER

Dated GOI securities State Govt. Securities T-bills Total

I.        PRIMARY MARKET 
NEW SUBSCRIPTIONS

i) Bidding commitment* N.A.

ii) Bids Tendered**

iii) Non-competive bids 
iv) Bids Accepted ( A)

v) Success Ratio N.A N.A

REDEMPTIONS (B)

II. TOTAL =  I(A)+I(B)

III. UNDERWRITING 

i) Amount offered for underwriting N.A.

ii) Amount of underwriting accepted by RBI N.A.

iii) Amount of devolvement N.A.

iv) 
Underwriting fee received N.A.

IV.    SECONDARY MARKET TURNOVER - OTC 

OUTRIGHT (including OMO)

i) 
Purchases 

ii) 
Sales 

TOTAL OUTRIGHT TURNOVER (A)

i) 
Purchases 

ii) 
Sales 

REPURCHASE AGREEMENTS

i) 
Repo (both legs)

ii) 
Reverse Repo (both legs)

TOTAL REPOS TURNOVER (B)
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